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Sh. Vijender Gupta, Hon’ble Speaker in-Chair

Shri Tarvinder Singh Marwah, Hon’ble Member, Shri Kapil Mishra, Hon’ble
Minister and other Members of Ruling Party drew the attention of the Chair against
objectionable remarks made by Ms. Atishi, Hon’ble Leader of Opposition against Sikh
Gurus on 06/01/2026 and demanded that she should tender apology in this regard.

Hon’ble Members of Ruling Party came into the well of the House and raised slogans and
display placard against the Opposition.

The Chair repeatedly requested the Members to resume their seats.

The Chair stated that the Leader of Opposition should come to the House and clarify her
position in this matter.

Uproar in the House.

The Chair adjourned the House for 10 Minutes.

House reassembled.

Hon’ble Speaker in-Chair.

Hon’ble Speaker informed the House that the verbatim record of the proceedings of the
House pertaining to the sitting held on 6™ January, 2026, in relation to this subject, has been
received. Upon perusal of the same, it appears that the remarks made by the Leader of the
Opposition were not appropriate.

Shri Arvinder Singh Lovely and Shri Manjinder Singh Sirsa, Hon’ble Ministers stated
that the conduct of the Leader of the Opposition had been highly insensitive and was
unacceptable.

Members of the Ruling Party entered the well of the House in protest and displayed
placards.

The Chair again stated that the Leader of the Opposition should come to the House and
clarify her position.

The Chair repeatedly requested the Members of the Ruling Party to resume their seats.
Uproar continued.

Pandemonium ensued.

The Chair adjourned the House for 30 Minutes.

House reassembled.

Hon’ble Speaker in-Chair.

Uproar continued.

Pandemonium ensued.

Question Hour :

Replies to Starred Questions No. 21 to 40 and Un-Starred Questions No. 111 to 173 were
laid on the table. Reply of Un-Starred Question No. 114, 121, 122 & 123 were not received.
Special Mention (Rule-280) :

The Chair directed that the matters to be raised by the following Members under Rule-280 be
treated as read :

1. Sh. Ravi Kant 6. Sh. Harish Khurana

2. Sh. Sahi Ram 7. Sh. Umang Bajaj

3. Sh. Parduymn Singh Rajput 8. Smt. Shikha Roy

4. Sh. Kulwant Rana 9. Dr. Anil Goyal

5. Sh. Satish Upadhyay 10. Sh. Mohan Singh Bisht

The Chair adjourned the House upto 11.00 AM on Thursday, 08 January 2026.
Ranjeet Singh
Secretary
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